
Seventieth Report of Law  Commis
sion on Transfer of Property A ct, 
18 8 2  WITH STATEMENT FOR DELAY, AN
NUAL Report for the period from 1 s t  
January, to 3 1 s t  December, 19 8 0  in 
respect of MRT Act, 1969 and Noti
fication amending Part B, Schedule 
XXI of the Representation of Peo

ple A ct. 1950.

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR): I beg to lay on
the Table:—

(1) (i) A copy of the Seventieth 
Report (Hindi and English versions) 
of Law Commission on the Trans
fer of Property Act, 1882.

(ii) A statement (Hindi and Eng
lish versions) showing reasons for 
delay in laying the report men
tioned at (i) above. [Placed in Lih- 
raryl See No. LT-3148/81].

(2) A copy of the Annual Report 
(Hindi and English versions) per
taining to the execution of provi
sions of the Monopolies and Restric
tive Trade Practices Act, 1969 for 
the period from 1st January, 1980 
to 31st December, 1980, under sec
tion 62 of the Monopolies and Res
trictive Trade practices Act, 1969.
[Places in Library. See No LT-
3149/81].

(3) A copy of Notification No.
71(E) (Hindi and English versions) 
published in Gazette of India dated 
the 18th September, 1981 making
certain amendment in Part B of

Schedule XXI of the Delimination 
of Parliamentary and Assembly 

Constituencies Order, 1976, under 
sub-section (2) of section 9 of the 
Representation of People. Act, 1950. 
[Placed in Library, See No. LT-
3150/81].

A nnual Report and Reviews of Wool 
Research A ssociation, Thane, Fede
ration of Indian Export Organisa
tions, New Delhi for 19 8 0 -8 1 . etc. 

etc.
THE MINISTER OF STATE IN 

THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN) :
I beg to lay on the Table: —
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(1) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Wool Research Association, 
Thane, for the year 1980-81 along 
with Audited Accounts.

(ii) A copy of the Review (Hindi 
and English versions) by the Go
vernment on the working of the 

Wool Research Association, Thane, 
for the year 1980-81. [Placed in 
Library. See No. LT-3151/81].

(2) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Federation of Indian Export 
Organisation, New Delhi for the 
year 1980-81 along with Audited 
Accounts.

(ii) A copy of the Review (Hindi 
and English versions) by the Govern
ment on the working of the Federa
tion of Indian Export Organisation, 
New Delhi, for the year 1980-81. 
rPlaced in Library. See No. LT» 
3152/81].
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(3) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A of the Companies Act, 1956: —

(i) Review by the Government 
on the working of the Minerals 
and Metals Trading Corporation of 
India Limited, New Delhi, for the 
year 1980-81.

(ii) Annual Report of the Mineral 
and Metals Trading Corporation of 
India Limited. New Delhi, for the 
year 1980-81 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. [Placed in Library. See No. 
LT-3153/81].

Reviews and A nnual Reports* of 
A ndhra Pradesh and Himachal Pra
desh Agro-Industries Development 
Corporations Ltd., Hyderabad and 
Simla respect with statements for

DELAY
THE MINISTER OF STATE IN 

THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): I
beg to lay on the Table:—


